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C.8. Attitude towuds Norlli-Soatk 
IsMie

3799. SHBI & B. SIDNAL; Will the 
Minuter ot EXTERNAL. AFFAIRS be 
pleaied to state:

(K) whether it U a fact that there 1b 
a major shift lo US attitude to North- 
South problems;

(b) whether negotlatloas still con-
tinue between the two countries with 
a view to make the October aummlt 
frultiul and the eBtablisbment of a 
more rational economic relBtionahip 
b e tw ^  tbe Norlh and the South; and

(c) If 80, the details thereof?

THE m i n i s t e r  o f  EXTERNAL 
AFFAIRS (SHHI P. V. NARASIMHA 
RAOr; (a) Defining the principal fea-
tures of the foreign policy of the 
Reacan Admrnlstration the US Secre-
tary of State, Mr. Alexander Hals, 
sai^.on 11th August, 1961 that one of 
the four pillars of its foreign policy 
was “ our (US) commitment to pro- 
g re»  In tt^ developing countries 
through peaceful change”. Mr. Haig 
also stated that the US stands ready to 
assist the developing countries and 
participate tn the North-South Dialo-
gue. At the same time he remarked 
that “Pr^ldent Reagan recognises that 
the essence of development is the cre-
ation of additional wealth rather than 
the selective distribution or existing 
wealth from one part to another” .

US policy on specl&c .North-South 
issues Is still evoTvlW u d , as such. It 
is not possible to comment on whefher 
there has been any shift in that coun-
try's aWtude to North-South problems.

(b) and (c). The Government of 
India are In touch with the Govem- 
meota of other parOdpatjag countries, 
Induding the USA, with a view to 
nuking the forthcoming restricted 
Summit nmetlnj fmltfuL There Is 
xenertl agreefnent that the meeting 
wm be political In charmcter, conducted 
1° an open and lidcrnnal stmofphere,

without a set agenda, i«ovidiqg for 
a trank meeting ot minds on major 
issues of international economic 
operation for development Consults^ 
tion with other partidpantl is con-
tinuing.

D.Si. Anns Sales PoUey

37B7. SHRI MADHAV RAO SCIN- 
DIA: Wil the Minister of EXTERNAL 
AFFAIRS be pleased to gtate;

(a) whether Government have not-
ed any shift in US-arms sales policy In 
so far Bs the new policy directive sign- . 
ed by Mr. Reagan in the second week 
of July, 1981 had made no mentloa of 
the Human Rights considerations;

(b) if so, what is the Government’s 
assessment about the nature aod ex-
tent of such shift; and

(c) what Is the Ukdy impact ther*- 
of cti the prospects of world peaoeT.

THE MINISTER OF EJtTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAOj; <a) Government are aware that 
the new US arms sales policy announc-
ed in Juiy. 1B81 marks a shift from 
the policy followed by the previous 
US AdmlDiatratlon and also that the 
new arms sales policy does not malce 
any specific mention of Human Rlghte 
considerations.

(b) It is the stated view of the US 
Administration that in order to re-
tain maximum flexlbiUtT in termi of 
protecting US interests, their policy in 
this area should not be made subject 
to any limitations, and that arms 
transfers to friends and alUea, compto- 
ment American security commitments 
and serve important foreign policy 
objectives.

(c) Government have constitentlf
upheld the crucial role of disarma-
ment In bringing about a greater mea-
sure of peace and security in the world. 
An arms tales policy which might 
lead to a quantitative and qualitative 
Increase in the availability of lethal 
weapons in various parts of the wofU 
can only be vleved by us with os«-
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c«rn. Government have noted, bow- 
ev«r, that the US Administratlbii has, 
wtxUe, flntiniitiein|[ Its new aims sales 
poUcr, indicated tbat this should not 
be seen as heralding a period of un-
restrained military tranflers. The 
United States has also stated its Inte-
rest in exercising restraint in arms 
transfers and its willingness to con- 
slder specie? proposals directed to-
wards this end.

New Lone Distance Trains proposed to 
Introduced

3799. DR. KHtrPASrTTOHU BHOI: 
Will the Minister of RAILWAYS be 
pleased to lay a statement showinjC:

(a) the details of new long distance 
traiJiS proposed to Htroduoed from 
November, IfiBl;

(b) Uie names of the trains whose 
frequency of service is proposed to be 
increased from November, this year; 
and

(c) whether in order to meet itie 
long pending demands of the people of 
W»fterii Orissa Government would tnr 
crease the frequency of Kallnga Ex-
press to 3 days in a weefe from Novem-
ber) isai?

THE DEPUTY MINISTER IN THE 
MINISTRY Or RAILWAYS AND IN 
THE DEPARTMENT OF PAHUAMKN- 
TARY AFFAIRS (SHRI MALLIKAR- 
jnJN): (a) and (h). There Is no pro-
posal to Introduce any long distance 
train in new Time Tables to come Into 
force from 1-10-1B8L It is proposed 
to Increase the frequency of 59/60 Gl- 
tan)«li lixpress and 173/174 Himagiri 
Express.

(C) No.

rwfliij i i i f  I of ForiDer POfvlCB Saere- 
tarles with tI8 Foandatioiis

MOO. SHRI INDRAJIT GUPTA:
SHRI KBISHNa  CHANDBAf 

PANDEY:

WUl the Minister of EXTERNAL 
AFFAIRS be pleased to state;

(a) whether it is a fact that ISiri 
Jagat Mehta and Shri Kewal Singh 
who recently retired from the post of 
Fore^n Secretary are serving one or 
the other Ug foundations;

(b) if BO, the details;
(c) whether they have taken permis-

sion;

(d) if so, when;

(e) whether it ia a fact that tiTO 
yeart have to elapse /or  a retired cW - 
Uan to take up a private job; and

(U if 80, whether it is a tact tfaat 
Shri Jagat Mehta has not complied 
with this reQUiiement?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO); (a> and (b): Yes. Sir, acoortt- 
ing to infonnation available Shri 
Kew.al Siogb, formerly Foreign Secre-
tary, tias been a Visiting Professor of 
Political Science, at tiie college of Arti 
and Sdences, University of Kentucky, 
Lexington. Shri Jagat Mefata, aleo 
former Forel«n Secretary, presenOy 
has â  fellowship at the Woodrow Wil-
son International Centre, Wasbington, 
D C .

(c) No. Sir, under the rules aeeking 
prior permiaBion was not required; but 
they kept the MnLitiy inlonned.

(d) Does not arise.

(e) Yes, Sir: u^det the OCS (Pen-
sion) Rules 1972 Government servants 
are required to take prior permission 
within a period of two years from the 
date of their retiroroent, in case th*y 
wish to accei>t commercial emplOT' 
me^it

(q  Thjiv i!*llow»hip does not faU lA 
the category of commecttlal emplaT' 
meat,




